LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Saturday, 23 February 2019 / 04 Phalgun 1940 (Saka)
11.00 AM

1. Adoption of Report :
Ms. Rakhi Birla
Sh. Jagdeep Singh
to move that “This House agrees with the Third Report of the Business Advisory
Committee presented to the House on 22 February 2019”.

2. Presentation of the Economic Survey :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister to present the Economic Survey of
Delhi (2018-2019).

3. Discussion on Motion of Thanks on Hon’ble Lieutenant Governor’s Address :
Shri Gopal Rai, Hon’ble Minister of Development to initiate discussion on the
following Motion of Thanks moved by him on 22 February 2019:

“That this House expresses its gratitude to Hon’ble Lieutenant Governor for his address
delivered to the Assembly on 22 February 2019”.

4, Short Duration Discussion (Rule-55) :

Ms. Bhavna Gaur

Sh. Naresh Yadav

Sh. Vijender Garg

to initiate discussion on ‘Full Statehood to Delhi’.
Delhi C. Velmurugan
23 February 2019 Secretary
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